............... Applicant

VERSUS

i3 Union of India through Secreta.ry, Ministry of Home Affairs
/ Grih h».’.'.antralaya, Room No. 220, North Block, New

Delhi.

2.  Joint Secretar}-' (Police), Ministr}-’ of Home Affairs,
Govemment offndfa_, North Block. New Delhj.

3 e Respondents

Present for the Applicant : Shri Shyama] Narain
Present for the Respondents: Shri Firgz Ahmed

and that he has Nnothing tg

Submit more than what has already beep Contained jn the
pleadings. In the light of this Position he has stated that court

may take a view based upon the factg and circumstances Stated

(A

in the O.A.
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National Academy of Administration, Mussoorie. During the

ongoing foundation

course the applicant wag

upon the
applicant by the Director of the Academy. On Téceipt of offer of
appointment to | p.S the applicant Submitted g letter to the

14.02.2006 addressed to the Union Home Minister stating that

he had to leave the foundation tourse on account of certain \

Pe€rsonal problem. He also rajsed the issue relating to the
category in w




applicant vide his letter dated 10.

10.2001 had expressly stated

to discontinue his

service and therefore, cancelled his

candidature







